
__- - - 
Rcmved Fomts 

3269. SHRI B)IUWAN CHANDRA 
KHANDUN : Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

(a) the total area of resewed and 
unreserved forests land as per the latest 
data in each state; 

(b) the steps proposed to be taken to 
chedc the deforestation: and 

(c) the action proposed t? be taken 
against the persons who have settled 
in the reserved forest land ? 

- - _ _ _  _______._ 

(iiii Guidelines have been issued to 
the State Governments to 
associate Village Cammunitits. 
Vohmtary Agtxies and other 
Non Government Organisa- 
tions in regeneration and pro- 
tection of degraded forests. 

(iv) Guidelines have been issued to 
the State Government to 
consider banning tree felling 
in the hills above 1 OOO metres 
altitude, atleast for some 
years. 

(v) Forest Protection measures are 
being intensified. including 
strengthening of infrastnrture 

THE MINISTER OF STATE THE facilities. to curb bidic inter- 
MlNlSTRY OF FNVTRONMENT ference in the forests. 
AND FORESTS lSHR1 KAMAL 
NATH) : (a) FtatenGe forests land ac- (c) The Government of India has 

cording to legal claMication is given ~w~ed guidelines to the State Govem- 

in the attached statement. ments to regulariw. subject to the 
provision of cmpcnratory affomta- 

(b) Following step hnve heen taken tion, encroachments of eligible cate- 
to check deforestation : @es where the State Governments 

(i) Supply of fuelwood and fodder had taken a decision to regularise and 
is being increased through w- evolved eligibility criteria prior to 

cial/farm-forestry. enactmnt of the Forest (Conservation) 
Act. 1980. All ertcr(rgchments on 

(ii) The Fnrcst (Conservation) Act. forest lands that took place ahcr 
1980 has been made more 24-10-1980 and also the ineligible en- 
stringent through its amend- croachments of prior date are requir- 
mcnt in 1988. ed to be immediately evicted. 
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Jammu & Kashmir . . 201 R2 . - - 20i& 

MaharashIra . . . . 42823 1 5366 5969 641 5U 
Manipur . 1337 4171 9606 i 5 1 ~  
~ c g t r ; l h ~  97s I a 7 5 3  6314 

Onssa . . . . X I ( W  33427 20 9355  
Punpb . . . , . .  43 I lot  16% 2.823 
Itrpslhrn . . . 1 3970 I 1170 31W) 31290 
SiLlci . . ?f,SO - - 2650 

TuallNadu . . 1x372 1390 614 52379 

nrrsl arcan of thc colPatry. Tlrds b 
0 ' a* t& rtcp '8''' by 'he "0 lpwrd ban m the m8 

-t in this w r d .  


